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ORISSA ORDINANCE No. 3 OF 1961

.* THE ORISSA APPROPRIATION
ORDINANCE, 1961

{ Promulgated by the Governor on the 23rd February 1961, '
Dpublished in an extraordinary issue of the Orissa : 1
| Ga;ette, dated the 23rd February, 1961) .
| AN
| _ o
| . ORDINANCE - ]

TO AUTHORISE PAYMENT AND APPROPRIATION OF
CERTAIN FURTHER SUMS FROM AND QUT OF THE
CONSOLIDATED FUND -OF THE STATE OF QRISSA
FOR THE SERVICE OF THE YEAR ENDING ON
THE THIRTY-FIRST DAY OF
MARCH, 1961

e

WHEREA_S the Legislature of the State of
' Orissa is not in session ; '

AND WHEREAS the Governor of Orissa is satisfied -
that circumstances exist which render it necessary for
him to take immediate action to authorise payment
and appropriation of certain further sums from and
out of the Consolidated Fund of the State of Orissa
for the service of the year ending on the thirty-first
day of March 1961 in the wmanner hereinafter .
appearing ;

Now, THEREFORE, In exercise of the powers con-
ferred by clause (1) of Article 213 of the Constitution, .
the Governor of Orissa is pleased to make and
| romultgate the following Ordinance in the Twelfth

ear of the Republic of [ndia —

1. (1) This Ordinance may be called the Qrissa
Appropriation Ordinance, 1961,

*The Ordinance was withdrawn by the President in G. 5. R. 343 dated the 10th March 196
Gazette of Indla extraordinary Part II, Section 3 dated the 10th March 1961 ),
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Issue of 2. From and out of the Consolidated Fund of the
e tar iy State of Orissa there may be paid and applied sums
Consofidated not exceeding those specified in column 3 of the
ond o Schedule amounting in the aggregate to the sum of
theyear  rupees four crores, forty lakhs, forty-eight thousand
several charges which will come in course of payment
during the year ending on the 3ist day of March
1961 in respect of the services specified in column 2

of the Schedule.

Appropria- 3. The sums authorised to be paid and applied

tion. from and out of the Consolidated Fund of the State
of Orissa by this Ordinance shall be appropriated for
the services and purposes expressed in the Schedule in
relgtion to the year ending on the 31st day of March
1961. .

F .

eight hundred and fifteen towards defraying the
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| SCEEDULE
_IF —
| i 2 3
| }
|
| Sums not exceeding
| Grant Services and purposes '
| No. : Not charged | Charged on :
| on the Conso-| the Conso- Total
| 1 lidated Fund [lidated Fund
| e .
I Rs. Rs. Rs.
| A~—EXPENDITURE ON REVENUE
| ACCOUNT
| .
!. 1 |27—Administration of Justice . .. . 28,530 28,530
| 2 | 28—Jails | 1,03,500 "1,03,500
: 3 {29—Police . 10 . 10
| 25 —General Administrétion .
! 4 . 15 ve 15
| 57 —Miscelianeous .
| (| 25—General Administration e
5 57—~Miscellaneous ' .\
57 | 63-B—Community Development } ~ 20 . 20
Projects—National Extension
Services and Local Development
Works.
b . - J
r 25—-General Administration e
S1-A—Interest om Capital Outlay
on Multipurpose River Schemes—
Hirakud Dam Project.
6. ' . - 15 5,94,000 5,94,015
| | 51-B-Other Revenue  Expenditure
connected with Multipurpose River
Schemes—Working Expenses-—
| Hirakud.
| L - J
' N 8 9._..Stamps ve 16,000 e 16,000
- 9 |25-.General Administration e 5 . ' 5
;' 10 | 55—Superannuation Allowances and 7,34,002 3,931 | 7,37,933

Pensions.




-
2 3
Sums not exceeding
Gran - 3 '
No. Services and purposes - Not charged ; Charged on
- lon the consa-| the Consoli- Total
_ lidated Fund| dated Fund
Rs. ~ Rs. Rs.
36-—Scientific Departments - _ o
37—Education ' . 120 e - 120
57—Miscellaneous _ I N | _
13—Other Taxes and duties el 3,77_9 e _ 3.7?9
11—Registration o 5 . s
25—General Adminisitation ve 2,42,000 £0,000 . 2,82,000
42—Co~operation 5 v | -7
27—Administration of Justice - .. | = 6361{ .. 6,361
43~]Indnstries and Supplies . o S T
. 6,72,899 . 6,72,899
S56—=Stationery and Printing . Sk S
38—Medical . Bt
: 12,649 .. 12,649
47 —Miscellaneous Depariments ' I
47—Miscellancous Departmeat .. 803,489 o ~ 8,03,489
38 —Medical L 3,25.765 325,765
39—Public Health ' ol 9882351 . 0 {0 988,235
L XvI—frrigation, Navigation, B
Embankment and Drsinage _
Works . (Commercial)—Working DE) TR
Expenses, _ 20,35,222 .. 20,35,222
I18—Other - ‘Revenué  expenditure IR R
financed from ordinary Revenues, : Lres-
39—Public Health .. .
o ' 1 #1,50,62,076] .2,14,700 1,52.76,776
50.-Civil Works




Grant

No,

© gétvices and puiposes

| Not charged | Clidrgéd dn-) * -
" ton the Conso-; the COn_sp_]i..
. [lidated Fund | dated Fund

Total

[
]
{
; !’
L 57-Misc?11an§§m

5??

25— General Administration

XLI—Regei
Schemes-~Working Expenses.
A

25—CGeneral Administration

- and Water Transport 'Sthemes—
PLuses. _ :

IIU;Fores;tt - :\\ _

_f__l2__--Co-o__pmtion
| 39-—Public Health
§0—Civil Works IR

| 57-~Misceltaneous ,

25—General Administration ..
. . IR

financed from Ordinaty Revenues

b ‘[ 18:—~Other Revenune Expenditure

- L} 40—Agriculture

23—Appropriation for Reduction
y or A\?girc?anoa of Debt.

TotalA T .

from : Electricity |

XLVI--A—Receipts from Road |3
Road Transport—Working Ex-{|

v .
; 150 -

Rs,
5,000

16,55,085

. -16,55,085

2,17,87,198

25,41,246

2084




